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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No.643 of 2023

IN THE MATTER OF:

Rajesh Kumar

Versus

State of Uttar Pradesh & Ors. ....Respondent(s)

COMPLIANCE _ STATUS _REPORT _ON__BEHALF _OF
RESPONDENT _ NO.-3, UTTAR _PRADESH POLLUTION
CONTROL BOARD, IN COMPLIANCE TO THE ORDER
DATED 12.09.2024 PASSED BY THE HON'BLE NATIONAL
GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHL

I, Reetesh Kumar Tewari S/o Shri J. N. Tewari aged about 50

and state of oath as under;

That in the official capacity mentioned above, I am acquainted

with the facts and circumstances of the case and such I am

competent and authorized to swear this affidavit.

\!
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That the present matter is regarding to the issuance of directions to
the project proponent-M/s. Bina Project, NCL (A subsidiary of coal
India Limited) to remediate damage caused to environment due to
regular burning of coal stock of deshelling plant near deshelling
plant yard of above said project.

That this Hon'ble National Green Tribunal, Principal Bench,
New Delhi (hereinafter Hon'ble Tribunal) vide its order dated
02.01.2024 has constituted a joint committee comprising the
representatives of Integrated Regional Office, MoEF&CC,
Lucknow, CPCB, UPPCB and the District Magistrate, Sonbhadra
with direction to meet within one week, undertake visits to the site,
look into the grievances of the applicant, associate the applicant
and representative of the concerned project proponent, verify the

factual position and suggest appropriate remedial action by

appointing the UPPCB as nodal agency. This Hon'ble Tribunal has

In compliance to the above direction a joint committee report
has been filed by the UPPCB on 19.02.2024 before this Hon'ble

Tribunal for consideration, uploaded on 21.02.2024.

ﬁ Page 2 of 7
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That this Hon'ble Tribunal vides its order dated 22.02.2024 after
heard learned Counsel for the Respondents no. 3 and 4 has reserved
the judgement. Furthermore, this Hon'ble Tribunal vide its order
dated 25.07.2024 has observed that in these facts and
circumstances further hearing in the matter is required for just and
proper adjudication of the questions involved in original
application and accordingly the case is ordered to be relisted for
further hearing.

That further it is stated that in compliance to the order dated
02.01.2024 and 25.07.2024 the UPPCB has also filed an
response affidavit on 10.09.2024, uploaded on 11.09.2024.

That this Hon'ble Tribunal vide its order dated 12.09.2024 has

direct the UPPCB to verify the compliance status as mentioned

_ in the objections and submit its report with following directions:-

)
Ty "4 Objectt'ons to the report of the Joint Committee have been

f led on behalf of respondent no. 4 vide email dated

as also claimed to have complied with the recommendations
and suggestions made by the Joint Committee."...
That in compliance of above directions passed by the Hon'ble

Tribunal, the officials of the UPPCB have visited the concerned

S
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Coal Mining Project i.e. M/s Northern Coal fields Limited, Bina
Project, Bina, Sonbhadra on 29.11.2024. A copy of inspection
report dated 29.11.2024 is being annexed as Annexure No.-1.

8. The  detailed point wise  Compliance  Status  of

Recommendations/suggestions made in the joint committee report
dated 19.02.2024 and facts found during visit are mentioned in

tabulated chart as below:-

S. No | Joint Committee recommendation | Compliance Status/Facts found
and suggestions in report dated | during visit dated 29.11.2024.
19.02.2024

1. | The Project Authority should install | > During inspection, deshelling

smoke detector censors and CCTV
cameras in desheling yards for
regular vigilance of fire/smoke.

plant was found non-operational.
PTZ and CCTV Cameras are
found installed at deshelling plant

and no stock of coal reject was
found in reject yard area of
deshelling plant. A Copy of Stock
Figure-2024-25 of NCL Bina
Project is attached as Annexure
No.2.

» During inspection, representative
of NCL Coal Mine informed that
the deshelling plant is non-
operational, since Dec. 2023 and
smoke detector censors will be
installed, during operational of
deshelling plant.

Page 4 of 7
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S. No

Joint Committee recommendation
and suggestions in report dated
19.02.2024

Compliance
during visit dated 29.11.2024.

Status/Facts found

The Project Authority must ensure
that in storage yard the reject coal
should not catch fires/smoke.

» During inspection representative

of NCL Coal Mine also informed
that a separate firefighting team
has been organized/deployed to
ensure that in coal reject storage
yard reject coal should not catch
fires/smoke.

To control/ fire in coal necessary
arrangement like fire tankers,
water pipelines with sprinkling
arranged are found established in
deshelling for controlling any such
future incidents.

During inspection representative
of NCL Coal Mine informed that
Regular (daily) inspection is being
carried out by supervisory staff
and periodic inspection is being
carried out by Fire fighting office,
Safety officer, Mine Manager and
Project Officer for ensuring no
such incidents are repeated.

The Project Authority must
construct boundary wall
surrounding the yards and install
water sprinkler systems to control
fire/smoke.

During inspection representative
of NCL Coal Mine informed that
Proposal for construction of a new
brick boundary wall surrounding
the yards has been initiated which
is under tendering process.
Construction Work of boundary
wall will be started after
finalization of tendering process.
Further, to control fire incidents
Pump houses along with water
storage capacity of about of 3.5
Lakh litres was found installed at
100 m of deshelling reject yard for
pressurized water.

Page 5 of 7
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S. No | Joint Committee recommendation | Compliance Status/Facts found
and suggestions in report dated | during visit dated 29.11.2024.
19.02.2024

4. The Project Authority must ensure | » During inspection fixed sprinklers
water sprinkling in connecting are found installed on along the
roads of yards to reduce dust RCC Road connecting deshelling
emissions during vehicular plant.
movement.

5. | The project Authority must comply | > During inspection project was
the  rules/orders issued by found complying.
department for fire safety and
environmental pollution control and
prevention.

6. | UPPCB should impose | » UPPCB has imposed

environmental compensation for
past violation as per law.

Environmental Compensation of
Rs. 180,000/-vide ref. No.
H16925/C-2/Vayu-155/Sonbhadra
/24 dated 09.09.2024 on above
concerned Coal mining project for
defaulter period. A copy of EC
imposed is annexed as Annexure
No.3.

» Further, NCL Bina Project, Bina,

Sonbhadra vide its ref no. sl

qoTo/IoWoofdoso/2024/39 dated

11.11.2024 informed that
Environmental compensation of
Rs. 1,80,000.00/- imposed by
UPPCB on mining project has
been paid by M/s NCL Bina
Project, Bina, Sonbhadra. A copy
of letter dated 11.11.2024 is being
annexed as Annexure No.4.

> Photographs of the site visit are

being annexed as Annexure No.5.

¥‘(ha‘c the Annexure annexed to the present accompanying affidavit

. BY ‘(ﬂs{\rue copies of their respective original.
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10. That the above response on behalf of Uttar Pradesh Pollution

Control Board is submitted before this Hon’ble Tribunal for kind

perusal and consideration.

DEPONENT

VERIFICATION
O 1ARY NDTARY

Verified at ‘;-LFL@ on this éf‘ﬁf day of December, 2024 that the

contents of the above affidavit are true and correct to the best of my

knowledge and belief and nothing material has been concealed therefrom.

DEPONENT
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Jamshila, Uttar Pradesh, India
4qx6+wx, Jamshila, Uttar Pradesh 231220, India

Lat 24.147457° Long 82.763249°
29/11/24 01:32 PM GMT +05:30

h kY ": &l GPS Map Camera
Jamshila, Uttar Pradesh, India
4qx6+wx, Jamshila, Uttar Pradesh 231220, India
Lat 24.149376° Long 82.762795°
29/11/24 01:32 PM GMT +056:30
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imited
IREHE Naorthern Coalfields L”";w
‘#[é*f (A Miniratna Company

iq [imited)
(A subsldiary of Coal India Limi

Office of the General Manager
IINIPT9R&CG G103 60

An 180 2001, 150 14001, 150 27001 & 1804800 Certified Company

a1 et vy, WG (@) R 23

No. B/ Env /NG

To

The Regional Officer

UP Polution Contral Board
Robcrtsgml-. Soncbhadra (L)

Subject: Compliance status ol the Joint C

1220 / Post- Bina I'rojeet, Distt- Sonchhadra (11.0.)- 231220)

Pt g

R e e L R

f)a'lc: 25.11.2024

1

ommittee recommendations and suggestions in the

matter of Honble NGT Original Application No, 0432023, Rajesh Kumar Versus State of

Uttar Pradesh & Ors

Dear Sir.
With respect 1o the above subject

maller, the compliance status of foint Committee

recommendations and suggestions in the case of NG| O.A. 64372023 is as follows:

S. | Joint Committee
No | recommendation and suggestion
|

l. {The Project Authority  should
install smoke detector censors and
CCTV cameras in dishelling vards
for regular vigilance of fire/smoke.

2 | The Project Authority must ensure
Cthat in storage yard the reject coal

| should not cateh fires/smoke.

|

!

[} o

! , :
| The Project  Authority  must
construcl boundary wall
surrounding the yards and install

waler sprinkler systems 10 control
fire/smoke.

3.

e a——— ‘\\'—‘%—-______

register is Irom altached as Annexure-1.

Compliance Status

PTZ and CCTV Cameras are installed at
Deshaling Plant covering the reject vard area,
Deshaling plant is non - operational since st

December 2023 and the stock in reject yard is
£er0 since December 2023, Copy of stock

A separate firefighting tcam is operational and
necessary arrangement  like  fire lankers,
waterpipelines are in place for controlling any
such  future incidents, Regular  (daily)
mspection s being carried oy by supervisary
staff and periodic inspection s being carried out :
by Fire [ighting office. Safety officer, Mine |
Manager and Project Officer for ensuring no
such incidents are repeated, I
New boundary is constructed at deshaling plant
along the deshaling reject yard. Pump houses
along with water storage capacity ol aboutof 3.5
Lakh litresis presentlyavailable within 100 m of
deshaling reject vard for pressurized water
whenever required to control lire/smoke,

Proposal  for  construction of a new  brick
boundary wall surrounding the vards has been
mitiated and is under tendering process. Work
will be started afier finalization of tendering
process.  Geo-tagged photographs  of new
boundary and PUmMp house are attached ag |
Annexure-2 ‘

.
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4 | The Project Authority muyst ensure Fixed sprinklers are installed on along the RCC
| water Sprinkling in connecting | Road connecting deshaling plant. Geo tagged
ma_ds of vards 1o redyce dusl
emissions during vehicular
movement, |

Photographs are attached as Annexure-3

V ) : . . . .

5 UP]_CB should Impose | Immediate action is being taken (o guench the
environmental compensation  lor | fire incidence, So impact on environment can be
Past violation as per law, minimized. Ambient air quality monitoring

report for Quarter ending June 2023 and Sept
2023 (Auached as Anncxure-4) carricd out by
CMPDIL shows that all the parameters in the
mine arca arc within permissible limits.

UPPCB vide letter no. H16925 @2/ arg - 155/
Hi#38/ 24, (copy enclosed as Annexure 5),
imposed an Environmental Compensation of Rs,
1,80,000.00/. The compensation amount of Rs.
1,80,000.00/- was paid by the project and the
information regarding this has bcen sent to
UPPCB vide letter no. $1&1/ qafo; JoFoFofTome/
2024/ 39 dated: 11.11.2024 (copy enclosed as
| Annexure 5).

Enclosure: As Above

Yours faithfully

&g

P »w
Area Genjg'r:‘z‘ an;{g‘c{:r
Bina Project

Copy to: - WW

I.- Chief Environmental Officer. TC-12V Vibhuti Khand, Gomti Nagar Lucknow-226 010
2. General Manager (Env.), NCL Singrauli



m"rnx COALFIELDS LIMITED, IﬂW'Il().ll".("l. DESHALING PLANT

Performance and stock figures of Bina Deshaling Plant for the Y ear 2024-25

O.DSTATEMENT FORTHE YEAR 2024-25

Bina

Q%n\ Z( CTC"

Area General Mana%t:r‘ ‘

Bina Project

6 X 4

13

/’E,‘T,.gulnrs Apr-24]  May-24 Jun-24 Jul-24 Aug-24 Sep-24{Upto 09-10- Total
; 2024
RAW COAL
1fimitial Stock 0.000 0.000 0.000 0.000 0.000 0.000 0.000] 0.000
Received
2fFrom Bina
Mines 0.000 0.000 0.000 0.000 0.000 0.000 0.0000 0.000
Input to
3] Deshaling
Plant 0.000 0.000 0.000 0.000 0.000 0.000 0.000] 0.000
4]Final Stock 0.000 0.000 0.000 0.000 0.000 0.000 0.000] 0.000
DESHALED
COAL
1]lniial Stock 0.000 0.000 0.000 0.000 0.000 0.000 0.000] 0.000
2|Production 0.000 0.000 0.000 0.000 0.000 0.000 0.000] 0.000
“IDespatehed 0.000 0.000]  0.000 0.000 0.000 0.000 0.000] 0.000
4]Fmal Stock 0.000 0.000 0.000 0.000 0.000 0.000 0.000| 0.000
By-product-
R
thinitial Stock  ]0.000  [0.000 0.000 0.000 0.000 0.000 0.000 0.000
sIproduction  |0.000 0.000 0.000 0.000 0.000 0.000 0.000 0.000
_JPalcotBy- o000  [0.000 0.000 0.000 0.000 0.000 0.000 0.000
*product-R _
alFinal Stock  10.000  0.000 0.000 0.000 0.000 0.000  [0.000 0.000
0.00 0.00 0.00 0.00 0.00 0.00 -10.00 0.00
5|By-product-R
Incharge (DSP) SOB& M)
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NORTHERN COALFIELDS LIMITED, RINA PROJECT, DESHALING FLANT
O.D STATEMENT FOR THE YEAR 2023-24
Performance and stock Mgurcs of Bina Deshaling Plant for the Year 2023-24

SN Particalans Apre23 May-23 Jun-23 Jul-23 Auig-23 Sep-11 Oct-23 Nov-2} Dee-d ‘r - Fet-3 m— Apr-2024 {on
01.04,2024)
A frawcoa
0,000 0,00 0.0 L.000 10.000 0.000 0.000 0.000| 0000 0,000 0.000 0,000 0.000
21ms9_|m4 197078 500 B[205600 175990l 3is7a3om0|  rposdo420] 334106 560 £324. 3460 0000 0.000) 0000]  17E9407.220 0.000
zlm.tﬁl 197078 80| D275600  175899.840]  sis7aaos0|  110340.420] 334106 560 £324,360 0.000 0.000 0.0000  17¥9407 230 0.000
e.m[ 11.000) D000 0.000] 0.000 0,000 0.000 0, 0,000 2.000 1. 00 0,000, 0
0.000f 0.000| 0.000 0,000) 0000 11,000 0,000 0,000 0.000] 0.000] 0.000 0.000 0.000]
200369 140| 1eTss0| 125627560 1TIE99 Ba0]  314693.080)  1oe0.420]  329906.560 7891, 140 0 0,004 0000 | 730N24 00 0000
L‘-ﬂd I'mt‘mnl M.I-IJ Iﬁiﬂﬂ.lml zzsm.ml l?iiw.uoL Ja4m3.0 1089404200 329006360 LLEIRET 0,000 0,000 OOMY  FTIR2S 000 011501
*"wi Swock o.000] 1.000| 0 000 0.000] amo] nnml 0.000| a.000 0 068 1 00 0 10w) 01 )
lhi!hﬁ. T1432050 85006890 [eszio6T0 [asa.20 21313360 [8368.930 4123 520 3261210 T461 210 1,000 11000 00091432 a0
— PR (RTN ]
9600 000 10000.000  [9300.000 J6s500.000 000,000 4050000 14041, 000 4200.000 433,220 0.000 0 000 0.000]49%%3 270
—— Fs Sz ULRET)
16025 16 76220 (29547450 (33449860 16544420 [s295 010 [2262.610 0,000 TR0 0,000 o0 T TR —_—
h [ = 890 jexiosn L6300 20313380 |#368.530 4123 820 3261 210 Te1210 M) 0,000 0.000 0,00 i 0 —
3 4. T5 A | (NN
I 4.7 180 2.27 1.27 126 5.0 00 0,000 0.000f2 77
L | ) (W
4
2 1M Gl kg
Incharge (DSP) E&M) Area Ge
- General Mam@}r 7 A »/,
Bina Bina : G4 ~Qeder

—_——

vi



179

Annexure-2

GPS Map Camera

Jamshila, Uttar Pradesh, India
4QX6+WX, Jamshila, Uttar Pradesh 231220, India
Lat 24.148626°

Long 82.764093°
Google 10/09/24 1242 PM GMT +05:30

o "
AR ek | * Do et S8

2 no. of Pump houscr dlong, w11h slordg:c lank ()fO 5 Ldkh Lllre at Deshaling Plant (w1thm 100
m of deshaling reject yard).




Annexure 3

Jamshila, Uttar Pradesh, India

5Q28+69G, Jamshila, Uttar Pradesh 231224, India
Lat 24.15164°

Long 82.764714°

17/04/24 04:49 PM GMT +05:30

! n GPS Map Camera

Jamshila, Uttar Pradesh, India

Unnamed Road, Jamshila, Uttar Pradesh 231220, India
Lat 24.147932°

Long 82.765086°

17/04/24 06:34 PM GMT +06:30

Fixed Sprinkler at RCC Road (1.4 Km stretch) near deshaling reject yard at Bina
Project



BINA:I 8?3P

CMPDI
AMBIENT AIR QUALITY DATA
Name of the Company : Northern Coalfield Limited Year : 2023-24.
Name of the Project : Bina Opencast Project Q.E. :JUNE’2023.
Core Zone
Name of the Stations 1. BAl- Main Sub. Station 2. BA2- OB Sub. Station
& Code 3. BA3- Bina STP 4. BA4- DAV School
1. Station Code/Name: BAL1- Main Sub. Station Category: Industrial.
Date of sampling | SPM | RPM [PM 2.5]S02 [NO2 [Bina Main Substation]
05/06.04.2023 512 242 67 36 | 51
24/25.04.2023 460 219 58 32 | 45 0
04/05.05.2023 | 228 | 97 | 22 [<25] 22 i
400 BPermissible Limits
23/24.05.2023 432 190 43 30 | 40 300
200 OQuarterdy Average
12/13.06.2023 418 204 46 36 | 48 100
0
27/28.06.2023 | 307 | 141 | 38 | 26 | 33 SPM REM PM  S02 NO2
Quarterly Average | 393 182 46 32 | 40 25
Permissible Limits | 600 300 | *NA (120120
2. Station Code/Name: BA2 - OB Sub. Station Category: Industrial.
Dates of sampling| SPM | RPM |PM 2.5|S02 |NO2 |BinaOBSubstation|

05/06.04.2023 438 | 226 59 |35 ([50

24/25.04.2023 405 | 194 48 | 31 | 46 700

600
08/09.05.2023 426 | 233 56 | 32 [ 46 500

400

23/24.05.2023 493 | 286 | 65 | 36 | 55 o

BPermissible Limits

100 OCQuarterly Average

12/13.06.2023 461 | 249 | 64 | 35 | 47 0
27/28.06.2023 466 | 114 | 38 | 27 | 30 SPM RPM PM SO02 NO2
Quarterly Average | 448 | 217 | 55 | 33 | 46 2.5

Permissible Limits 600 300 *NA | 1201120

Note: *NA- Standards for coal mines inserted in Environment (Protection) Rules, 1986 via Rule 2(1) of
the Environment (Protection) Amendment Rules, 2000 notified vide notification G.S.R. 742(E), dated
25.9.2000. do not stipulate permissible limit for PM 2.5.

Environmental Monitoring report
Job no-232406117 Chapter — 2, Page - 4
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BINA 8CP

CMPDI

AMBIENT AIR QUALITY DATA

Name of the Company :

Name of the Project

Name of the Stations 1.
3.

& Code

1. Station Code/Name:

2023-24.
: SEPT’2023.

Year :

Q.E.

Northern Coalfield Limited
Bina Opencast Project

Core Zone
BA1- Main Sub. Station
BA3- Bina STP

2. BA2- OB Sub. Station
4. BA4- DAV School

BA1- Main Sub. Station Category: Industrial.

Date of sampling | SPM | RPM [PM 2.5]S02 [NO2 [Bina Main Substation|
10/11.07.2023 314 185 54 34 | 52
20/21.07.2023 302 177 52 33 | 50 700
10/11.08.2023 | 164 | 73 | 25 |<25] 38 ex
400 BPermissible Limits
25/26.08.2023 216 112 37 30 | 42 300
200 OQuartery Average
11/12.09.2023 290 154 46 35 | 53 100
21/22.09.2023 326 184 52 37 | 58 ' SPM RPM PM SO2 NOZ
Quarterly Average | 269 148 44 34 | 49 25
Permissible Limits| 600 300 *NA | 120 | 120

2. Station Code/Name: BA2 - OB Sub. Station

Category: Industrial.

Dates of sampling| SPM | RPM |PM 2.5|S02 |NO2 |Bina OBSubstation|
10/11.07.2023 327 | 194 59 30 | 46
20/21.07.2023 292 | 179 54 32 | 49 700
600
10/11.08.2023 147 64 22 |<25] 35 500
400 BPermissible Limits
25/26.08.2023 335 | 211 56 28 | 43 300
%gg OQuarterly Average
11/12.09.2023 213 | 137 48 28 | 36 0
21/22.09.2023 287 | 164 53 30 | 42 SPM RPM PM S02 NO2
Quarterly Average | 267 | 158 | 49 | 30 | 42 25
Permissible Limits 600 | 300 *NA | 120|120

Note: *NA- Standards for coal mines inserted in Environment (Protection) Rules, 1986 via Rule 2(1) of
the Environment (Protection) Amendment Rules, 2000 notified vide notification G.S.R. 742(E), dated
25.9.2000. do not stipulate permissible limit for PM 2.5.

Environmental Monitoring report

Job no-232406117
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Annexure No,¢
m"rnx COALEFIELDS LIMITED, I!1?83I'R().ll-'.("l. DESHALING PLANT

O.D STATEMENT FORTHE YEAR 2024-25
Performance and stock figures of Bina Deshaling Plant for the Y ear 2024-25
/’E,‘T,.gulnrs Apr-24]  May-24 Jun-24 Jul-24 Aug-24 Sep-24{Upto 09-10- Total
; 2024
RAW COAL
1fimitial Stock 0.000 0.000 0.000 0.000 0.000 0.000 0.000] 0.000
Received
2lFrom Bina
Mines 0.000 0.000 0.000 0.000 0.000 0.000 0.000] 0.000
Input to
3] Deshaling
Plant 0.000 0.000 0.000 0.000 0.000 0.000 0.000] 0.000
4]Final Stock 0.000 0.000 0.000 0.000 0.000 0.000 0.000] 0.000
DESHALED
COAL
1]lniial Stock 0.000 0.000 0.000 0.000 0.000 0.000 0.000] 0.000
2|Production 0.000 0.000 0.000 0.000 0.000 0.000 0.000] 0.000
" |Despatched 0.000 0.000]  0.000 0.000 0.000 0.000 0.000] 0.000
4]Fmal Stock 0.000 0.000 0.000 0.000 0.000 0.000 0.000| 0.000
By-product-
R
thinitial Stock  ]0.000  [0.000 0.000 0.000 0.000 0.000 0.000 0.000
sIproduction  |0.000 0.000 0.000 0.000 0.000 0.000 0.000 0.000
_JPalcotBy- o000  [0.000 0.000 0.000 0.000 0.000 0.000 0.000
*lproduct-R
alFinal Stock  10.000  0.000 0.000 0.000 0.000 0.000  [0.000 0.000
0.00 0.00 0.00 0.00 0.00 0.00 -10.00 0.00
5|By-product-R
Incharge (DSP) . ' SOB& M)
Bina 1

7 e
Area General Mana%r:r . ‘0 ‘°Z 4

Bina Project
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Annex
eXure No.4 186 Annexure 5 22
| Northern Coalfields Limited
(FrReTh ! [ g g (A Miniratna Company)
(e Sy ' e (A subsidiary of Coal India Limited)

R HIPEVED wralera 1 Office of the General Manager
CIN- UIDI0ZM IPIRSGOI003 160
An 1SO 9001, 1ISO 14001, IS0 27001 & 1SO45001 Certified Company
A= wirde, R | (3.9.) [F- 231220 / Post- Bina Project, Disti- Sonchhadra (U.1.)- 231220
Phone :05446-276279 (0), 267280 (R)_g-mail sepmbin nelidigoalindia.in .Vie_hé!l-?_JJ—i-Jﬂ},"f"fﬁ‘i__;.‘E'_'_l__._,‘.,._
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Site photographs of Deshaling plant of M/s Northern Coal fields limited, Bina Project,
Annexure No.5 Bina, Distrﬂ:&?nbhadra

L) GPS Map Camer

2 Bl GPS Map Camer

Jamshila, Uttar Pradesh, indla

AqxB+wx, Jamshila, Uttar Pradesh 231220, India
Lat 243493767 Long 82.762795"
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